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TTWT ’FTWRt/snfTRr t̂ ^ 'F̂ T ?TT̂ 9T 

| ) 1

Threat of 17 Officers of Photo Litho 
Press

4714 SHRI HUKAM CHAND 
KACHWAI Will the Minister of 
Wo r k s  AND HOUSING be pleased 
to state*

(a) whether Government’s attention 
has been drawan to the threat of 17

officers of Photo Litho Press as ap
peared in the “Statesman” dated the 
5th October, 1072 and “Indian Ex
press” dated 8th October, 1972 and 
subsequently to the statement of the 
workmen of this Press, and

(b) what is Government’s reaction 
thereto?

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENT
ARY AFFAIRS AND IN THE 
MINISTRY OF WORKS AND HOUS
ING (SHRI OM MEHTA) (a) Yes 
Sir

(b) The workers on Photo-litho 
Wing are eligible tor promotion in 
their respective line upto non-super- 
visory posts e g Design and Lay Out 
Artist, Helio Operator, Retoucher
Artists and Camera Operators
These persons are not eligible lor 
Supervisory post 1 e. Technical Offi
cers Question of amending Rules to 
provide promotional avenues is receiv
ing attention

Setting up of Committee to Review 
the Delhi Rent Control Act, 1968

4715 SHRI SASHI BHUSHAN
Will the Minister tf WORKS AND 
HOUSING be pleased to state

(a) whether Government had setup 
a Committee to review the Delhi Rent 
Control Act, 1958,

(b) when this Committee was set 
up, who were the members of the 
Committee, the recommendations 
made by the Committee and when 
the recommendations were submitted 
to Government,

(c) whether Government had sent 
those recommendations to the Consul
tative Committee of his Ministry and 
if so, when these recommendations 
were sent to the Committee; and

(d) whether the opinions of the 
Committee on those recommendation* 
has since been received and rf *°* 
the g^t thereof and i* not, the steps 
taken to get their opinions on those-




